
From,

Atul Srivastava, HJS
Registrar (Judicial) (Services),
High Court of Judicature,
at Allahabad.

To,

The Director,
Judicial Training & Research Institute, U.P.,
Vineet Khand, Gomati Nagar,
Lucknow.

No.         359/Admin. (Services)/2019    Dated: July 30th, 2019

Subject: Regarding    02 Days Advance Training on CIS 3.1 for Civil Judges clubbed with
01 Day Mediation Training for Referral Judges Training under 14   th   Finance
Commission Scheme at JTRI, Lucknow.

Madam,

With reference to your letter no. CIS & Referral Judges  Trg./2019­1370 dated   July

22nd, 2019, I am directed to inform you that the Hon'ble Court has been pleased to approve

two separate schedules of 02 Days Advance Training on CIS 3.1 for Civil Judges clubbed with

01 Day Mediation Training for Referral Judges under 14th Finance Commission Scheme to be

held from 19.08.2019 to 21.08.2019 and 26.08.2019 to 28.08.2019 at JTRI, Lucknow and

nominated the officers whose names are contained in the enclosed lists 'A' & 'B' for the

said training in the respective schedules.

I am further to inform you that the Hon'ble Court has also been pleased to nominate the

Master  Trainers  (Judicial  Officers)  whose names are mentioned  in  the enclosed  list   'C'   to

impart training on CIS 3.1 at JTRI, Lucknow on the dates mentioned against their names, and

also to nominate Sri Kamalkant Gupta, Secretary. District Legal Service Authority, Ramabai

Nagar, present at SI No. 45 in the List 'B', as one of the CIS Trainers who is permitted to impart

training on 27th and 28th August at JTRI, Lucknow.

I am, therefore, to request you to take necessary steps accordingly. 

                 

Yours faithfully, 

Encl: As above   sd/­

                                                                         Registrar (Judicial) (Services)

No.       359(i)/Admin. (Services)/2019              Dated: July 30th, 2019
 
Copy forwarded for information and necessary action to :

1. The Principal Secretary (Judicial) & L.R., Govt. of U.P., Lucknow. 
2. All   the District  & Sessions Judges with the request   to kindly  inform the officers  concerned

accordingly and direct them to report at Judicial Training & Research Institute, U.P., Lucknow
on the scheduled date, for participation in the aforesaid training.

3. Sri  Ghanshyam Shukla,  Registrar,   Land  Acquisition,  Rehab.  &  Resettlement  Auth.,   Kanpur
Nagar with the request  to participate in the said training. 

4. The O.S.D. (Judicial) (Computer), High Court, Allahabad.
 

Encl: As above       
                                                sd/­

                                                                             Assistant Registrar (Services)



List- ‘A’

2 Days Advance Training on CIS 3.1 for Civil Judges clubbed with 
1 Day Mediation Training for Referral Judges

Duration: 19.08.2019 to 21.08.2019
List of Participants

Sl. No. I.D. Batch Name Designation Place of Posting

1. 2054 2013 DEEPAK KUMAR MISHRA Addl. Civil Judge (Sr.Div.)/ACJM. Aligarh

2. 2055 2013 SUSHRI AKANKSHA MISHRA Addl. Civil Judge (Senior Div.) Pratapgarh

3. 2056 2013 VINOD SHARMA Addl. Civil Judge (Senior Div.) Mau

4. 2058 2013 SMT. NAMRATA SHARMA Addl. Chief Judicial Magistrate Chitrakoot

5. 2059 2013 MANINDRA PAL SINGH Addl. Civil Judge (Sr.Div.)/ACJM. Etah

6. 2060 2013 HITESH AGRAWAL Civil Judge (Senior Div.) Jhansi

7. 2061 2013 SMT. JYOTI AGARWAL Addl. Civil Judge (Senior Div.) Muzaffar Nagar

8. 2062 2013 SHIVENDRA KUMAR MISHRA Addl. Civil Judge (Senior Div.) Deoria

9. 2063 2013 SUSHRI KUMUD LATA TRIPATHI Addl. Civil Judge (Senior Div.) Allahabad

10. 2064 2013 RANVIJAY SINGH Civil Judge (Senior Div.) Azamgarh

11. 2066 2013 NITIN KUMAR A.C.J.M. (Railway) Gorakhpur

12. 2070 2013 SMT. NAMRATA SINGH Addl. Civil Judge (Senior Div.) Allahabad

13. 2071 2013 SUSHRI SHILPI CHAUHAN Secretary, District Legal Services 
Authority

Kannauj

14. 2072 2013 PAWAN KUMAR SINGH Addl. Civil Judge (Sr.Div.)/ACJM. Faizabad

15. 2075 2013 SUSHRI RUCHI TIWARI Addl. Chief Judicial Magistrate Shamli at Kairana

16. 2076 2013 ASHWANI KUMAR A.C.J.M. (Railway) Farrukhabad

17. 2077 2013 NITESH KUMAR SINHA Civil Judge (Senior Div.) Gorakhpur- Bansgaon

18. 2079 2013 MOHAMMAD TAUSEEF RAZA Addl. Civil Judge (Sr.Div.)/ACJM. Aligarh

19. 2081 2013 AMIT SINGH-II Civil Judge (Senior Div.) Kanpur Nagar

20. 2082 2013 SUSHRI PRIYANKA SINGH Civil Judge (Senior Div.) Kannauj

21. 2083 2013 VIVEK KUMAR SINGH-I Addl. Civil Judge (Sr.Div.)/ACJM. Ramabai Nagar

22. 2084 2013 DEEPAK KUMAR JAISWAL Addl. Civil Judge (Sr.Div.)/ACJM. Sitapur

23. 2085 2013 AMIT MISHRA Civil Judge (Senior Div.) Mainpuri

24. 2086 2013 SMT. FARHA JAMEEL Addl. Civil Judge (Sr.Div.)/ACJM. Aligarh

25. 2087 2013 AMAN KUMAR SRIVASTAVA Secretary, District Legal Services 
Authority

Kushi Nagar at 
Padrauna

26. 2091 2013 SMT. SHREYA BHARGAVA Addl. Civil Judge (Senior Div.) Allahabad

27. 2092 2013 SMT. SANGEETA Addl. Civil Judge (Sr.Div.)/ACJM. Budaun

28. 2093 2013 SHAILESH PANDEY Addl. Civil Judge (Sr.Div.)/ACJM. Gorakhpur

29. 2094 2013 SUNIL KUMAR TRIPATHI Addl. Civil Judge (Sr.Div.)/ACJM. Sitapur

30. 2095 2013 RATNAM SRIVASTAV Civil Judge (Senior Div.) Gorakhpur

31. 2096 2013 SUDHANSHU SHEKAR UPADHYAY Civil Judge (Senior Div.) Sant Kabir Nagar

32. 2097 2013 SUSHRI AKANKSHA GARG Civil Judge (Senior Div.) Amroha

33. 2189 2013 NADEEM ANWAR Civil Judge (Junior Div.) Pilibhit- Bisalpur

34. 2190 2013 GHANSHYAM SHUKLA Registrar, Land Aqui, Rehab & 
ResettlementAuth.

Kanpur Nagar

35. 2100 2013 SUSHRI SUMAN TIWARI Civil Judge (Senior Div.) Faizabad

36. 2101 2013 ABHINAV YADAV Civil Judge (Senior Div.) Bhadohi at Gyanpur

37. 2038 2013 SMT. NEHA GANGWAR Secretary, District Legal Services 
Authority

Mirzapur



38. 2067 2013 AMIT KUMAR YADAV-II Addl. Civil Judge (Sr.Div.)/ACJM. Mirzapur

39. 2047 2013 SURESH KUMAR DUBEY Addl. Civil Judge (Sr.Div.)/ACJM. Allahabad

40. 2068 2013 SMT. JAYA PRIYADARSHINI Addl. Civil Judge (Senior Div.) Allahabad

41. 1968 2012 SAURABH KUMAR VERMA Secretary, District Legal Services 
Authority

Etah

42. 2069 2013 SMT. SADHANA KUMARI GUPTA Addl. Civil Judge (Sr.Div.)/ACJM. Etah

43. 2065 2013 SMT. TWISHI SRIVASTAVA Addl. Civil Judge (Sr.Div.)/ACJM. Varanasi

44. 2078 2013 ADARSH SRIVASTAVA Addl. Civil Judge (Sr.Div.)/ACJM. Varanasi

45. 2041 2013 SAURABH SRIVASTAVA Addl. Chief Judicial Magistrate Unnao

46. 2080 2013 SMT. ASTHA SRIVASTAVA Addl. Chief Judicial Magistrate Unnao

47. 1867 2006 YASHPAL Addl. Chief Judicial Magistrate Ballia

48. 2102 2013 SMT. RICHA VERMA Civil Judge (Senior Div.) Ballia

49. 2103 2013 GAURAV PRAKASH Civil Judge (Junior Div.) Maharajganj -Pharenda

50. 2104 2013 SUSHRI SUDHA YADAV Civil Judge (Senior Div.) Varanasi



List- ‘B’
2 Days Advance Training on CIS 3.1 for Civil Judges clubbed with 

1 Day Mediation Training for Referral Judges
Duration: 26.08.2019 to 28.08.2019

List of Participants
Sl. No. I.D. Batch Name Designation Place of Posting

1. 1954 2012 NAVNEET SINGH Addl. Chief Judicial Magistrate Kannauj- Chhibramau

2. 1960 2012 AMAR PRATAP CHAUDHARI Secretary, District Legal Services 
Authority

Sitapur

3. 1962 2012 SUSHRI SHAMBHAVI YADAV Addl. Chief Judicial Magistrate Kannauj

4. 1964 2012 SMT. SHRADDHA BHARTIYA Addl. Civil Judge (Sr.Div.)/ACJM. Lucknow

5. 1965 2012 MANISH KUMAR-II Addl. Civil Judge (Sr.Div.)/ACJM. Azamgarh

6. 1967 2012 SUSHRI PRITI CHAUDHARY Addl. Civil Judge (Sr.Div.)/ACJM. Ramabai Nagar

7. 1970 2012 OM PAL SINGH Civil Judge (Senior Div.) Gautambuddha Nagar

8. 1972 2012 SMT. MANJU KUMARI Addl. Civil Judge (Senior Div.) Ghaziabad

9. 1974 2012 SUSHRI DURGESH NANDINI Addl. Civil Judge (Sr.Div.)/ACJM. Rai Bareli

10. 1975 2012 MILIND KUMAR SINGH Addl. Civil Judge (Sr.Div.)/ACJM. Ghaziabad

11. 1976 2012 VIBHANSHU SUDHEER Addl. Civil Judge (Sr.Div.)/ACJM. Moradabad

12. 1977 2012 PRAMOD SINGH YADAV Addl. Chief Judicial Magistrate Unnao

13. 1978 2012 VISHV JEET SINGH Addl. Civil Judge (Sr.Div.)/ACJM. Varanasi

14. 1979 2012 SMT. JYOTSNA YADAV Civil Judge (Senior Div.) Sambhal at Chandausi

15. 1980 2012 SMT. SHWETA YADAV Addl. Civil Judge (Sr.Div.)/ACJM. Basti

16. 1981 2012 SMT. SWETA CHOUDHARY Addl. Civil Judge (Sr.Div.)/ACJM. Rampur

17. 1982 2012 JAIHIND KUMAR SINGH Secretary,District Legal Services 
Authority

Gonda

18. 1983 2012 VINAY KUMAR SINGH-IV Addl. Civil Judge (Sr.Div.)/ACJM. Agra

19. 1984 2012 SHIVA NAND GUPTA Addl. Civil Judge (Sr.Div.)/ACJM. Sitapur

20. 1986 2012 SUNIL KUMAR-VI Secretary,District Legal Services 
Authority

Ghazipur

21. 1987 2012 VIJAY KUMAR VERMA-II Addl. Civil Judge (Sr.Div.)/ACJM. Jhansi

22. 1989 2012 ASHOK KUMAR SINGH-IX Civil Judge (Senior Div.) Bulandshahar

23. 1990 2012 SUSHRI ARCHANA SINGH Secretary, District Legal Services 
Authority

Kasganj

24. 1992 2012 DR. LUCKY Addl. Civil Judge (Senior Div.) Farrukhabad

25. 1995 2012 MANGAL DEV SINGH Addl. Civil Judge (Sr.Div.)/ACJM. Gorakhpur

26. 1969 2012 ASHUTOSH-II Addl. Civil Judge (Senior Div.) Bhadohi at Gyanpur

27. 2034 2012 SUSHRI NUTAN KUMARI Addl. Chief Judicial Magistrate Etawah

28. 2037 2013 AISHWARYA PRATAP SINGH Addl. Civil Judge (Sr.Div.)/ACMM. Kanpur Nagar

29. 2039 2013 UTSAV GAURAV RAJ Addl. Civil Judge (Sr.Div.)/ACJM. Allahabad

30. 2040 2013 SHIVAM KUMAR Addl. Civil Judge (Sr.Div.)/ACJM. Gorakhpur

31. 2042 2013 SUSHRI NEHA RUNGTA Addl. Civil Judge (Sr.Div.)/ACJM. Varanasi

32. 2043 2013 RAHUL KUMAR SINGH Addl. Civil Judge (Sr.Div.)/ACJM. Gorakhpur

33. 2044 2013 PRASHANT SHUKLA Civil Judge (Senior Div.) Fatehpur

34. 2046 2013 SMT. NAHID SULTANA Civil Judge (Senior Div.) Moradabad

35. 2048 2013 SMT. BHAVYA TIWARI Addl. Civil Judge (Senior Div.) Lucknow

36. 2049 2013 SUSHRI SALONI RASTOGI Addl. Civil Judge (Sr.Div.)/ACJM. Muzaffar Nagar

37. 2051 2013 SMT. ALUNKRITA SHAKTI TRIPATHI Addl. Chief Judicial Magistrate Etawah

38. 2052 2013 SMT. NUHIN ZAIDI Civil Judge (Senior Div.) Etawah



39. 1953 2012 MAYANK TRIPATHI SD 1948 Addl. Civil Judge (Sr.Div.)/ACJM. Allahabad

40. 1948 2012 SMT. BABITA PATHAK Addl. Civil Judge (Sr.Div.)/ACJM. Allahabad

41. 1934 2012 NEERAJ KUSHWAHA Addl. Civil Judge (Sr.Div.)/ACJM. Allahabad

42. 1949 2012 SMT. PRAGYA SINGH-II Addl. Civil Judge (Sr.Div.)/ACJM. Allahabad

43. 1818 2006 KULDEEP SINGH-II A.C.J.M. (Railway) Aligarh

44. 1961 2012 SMT. TOOLIKA BANDHU Addl. Civil Judge (Sr.Div.)/ACJM. Aligarh

45. 1925 2012 KAMALKANT GUPTA Secretary, District Legal 
Services Authority

Ramabai Nagar

46. 2050 2013 SMT. SAKSHI GARG Addl. Civil Judge (Sr.Div.)/ACJM. Ramabai Nagar

47. 1966 2012 ACHAL PRATAP SINGH Addl. Chief Judicial Magistrate Farrukhabad

48. 1985 2012 SMT. VINEETA SINGH Secretary, District Legal Services 
Authority

Farrukhabad

49. 1937 2012 SMT. KAVITA AGRAWAL Addl. Civil Judge (Senior Div.) Moradabad

50. 1996 2012 RAGHUVANSH MANI SINGH A.C.J.M. (Railway) Moradabad



List -C
2 Days Advance Training on CIS 3.1 for Civil Judges clubbed with  

1 Day Mediation Training for Referral Judges
List of CIS Master Trainers

Name, Designation and Place of Posting Dates of Training

Sri Pradeep Kumar Singh II
Spl. J. (SC/ST, Pev. Of Atroci Act), Varanasi

20.08.2019 to 21.08.2019

Dr. Satyawan Singh
ADJ (FTC), Barabanki

20.08.2019 to 21.08.2019

Sri Saif Ahmad
Secretary, District Legal Services Authority, 
Moradabad

20.08.2019 to 21.08.2019

Sri Mrityunjay Srivastava
ACJM (Railway), Bareilly

20.08.2019 to 21.08.2019

Name, Designation and Place of Posting Dates of Training

Sri Vinod Singh Rawat
ADJ/Spl. Judge (SC & ST Act), G.B. Nagar

27.08.2019 to 28.08.2019

Sri Mayank Chauhan
Spl. Judge (E.C. Act), Bareilly

27.08.2019 to 28.08.2019

Sri Kuldeep Singh I
Addl. CJM, Meerut

27.08.2019 to 28.08.2019

Sri Kamalkant Gupta
ACJM/ Civil Judge (SD), Ramabai Nagar

27.08.2019 to 28.08.2019


